FORMA
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF M/S. VIMLA FUELS & METALS LIMITED

- | Name of corporate debtor

Vimla Fuels & Metals Limited

[

Date of incorporation of corporate debtor

12.02.2016

w

- | Authority under which corporate debtor
is incorporated/ registered

Registrar of Companies, Gujarat

o~

.| Corporate Identity No/ limited Liability
Identification No. of corporate debtor

U19100GJ2016PLC117533

o

. | Address of the registered office and principal
office (if any) of corporate debtor

Office Nos. 1&2 , Ground floor , Aum Ganatra
Plaza , Plot no.97, Sector 8 ,Gandhidham ,
Kachchh,Gujarat. 370140

Additional Address: Survey No. 522, Bhachau-|
Bhuj Highway, Village : Shikra, District: Kachchh,
Taluka: Bhachau, Gujarat-370201

resolution process

6. | Insolvency commencement date in 06.10.2025
respect of corporate debtor
7.| Estimated date of closure of insolvency | 04.04.2026

bl

Name and registration number of the
insolvency professional acting as
interim resolution professional

Mr. Anil Kumar Satyanarayan Agarwal
Reg. No.: IBBI/IPA-001/IP-P0095/2017-2018/11578

9. |Address and email of the interim
resolution professional, as registered
with the Board

Registered Address: 301-302, Vraj Bhoomi,
Complex, Nr.Prarthana Flat B/H, Ship, Bldg, Off
C.G. Road, Navrangpura, Ahmadabad, Gujarat,
380009.

E-mail ID:cirp.vimlafuels@gmail.com

-|Address and e mail to be used for
correspondence with the interim
resolution professional

Registered Address: 301-302, Vraj Bhoomi,
Complex, Nr. Prarthana Flat B/H, Ship, Bdlg, Off
C.G. Road, Navrangpura, Ahmadabad-380009,

Gujarat. E-mail ID:cirp.vimlafuels@gmail.com
Contact Mobile: 9898909823

Last date for submission of claims

20.10.2025

~

Classes of creditors, if any, under clause
(b) of sub- section (6A) of section 21,
ascertained by the interim resolution
professional

N.A.

Names of Insolvency Professionals
identified to act as Authorised
Representative of creditors in a class
(Three names for each class )

NA.

=

(a) Relevant Forms and
(b)Details of authorized representatives
areavailable at:

Weblink:
https://ibbi.gov.in/en/home/downloads

Nol

ice is hereby given that the National Company Law Tribunal, Mumbai Bench has ordered the

commencement of a corporate insolvency resolution process of the M/s. Vimla Fuels and Metals|
Limited on 6" October 2025.

The creditors of M/s. Vimla Fuels and Metals Limited, are hereby called upon to submit their]
claims with proof on or before 20" October 2025 to the interim resolution professional at the
address mentioned againstentry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other,
creditors may submit the claims with proofin person, by post or by electronic means.

Afinancial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice|
of authorised representative from among the three insolvency professionals listed against entry|
No.13 to act as authorised representative of the class [specify class]in Form CA. - Not Applicable|
Submission of false or misleading proofs of claim shall attract penalties.

Sd/-

Mr. Anil Kumar Satyanaryan Agarwal
Interim Resolution Professional off
M/s. Vimla Fuels and Metals Limited
— IBBI Reg 0. IBBI/IPA-001/IP-P0095/2017-2018/11578
AFA Valid upto : 30/06/2026

Date: 09/10/2025
Place: Ahmedabad, Gujarat
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Bank of Baroda, Skation Road Branch, Yijava Amcade,
O, Towm Had, Wabsad, Tal, & Dist, - Viasad, Gugrat - 38001, India
Ph Mo, 61 2632 244176, 1419, 244151 Mobie_ - SEETEEITEG.
E-mail: - stabul@bankotbaroda.com Web, waw bankofbaroda com

APPENDIX IV [See Rule 8(1)] POSSESSION NOTICE

Whareas, The undersigned baing the Autharized Oficer of the Bank of Baroda undar tha
Secuntization and Reconsiruclion of Financial Aszats and Enforcament of Securily Inbarest
Act, 2002 and In exercize of Powers conferred undar Section 13(12) read with the Secirily
Inderast (Enforcement) Rutes, 2002, issued a demand notice dated 10.02.2025 calling upon
the BorrowersiGuaranion’ morgagor Mr, Ganesh Banshi Lahani & Mrs. Lahanl Rekha
Ganesh to repay he amount menbioned i the nobce being Re. 34,02, 773 (Rupees Thirty
Four Lac Two Thousand Seven Hundred Seventy Three Only) Pius Interest plus Legal
charges and other charges &3 on 10.02.2025 and Furher inferesi and charges and
axnenses within 80 days from the date of nolicefdate of recespt of tha said nofice,

The Barrowers [ Guaraniors Marlgagar. having failed fo repay the amount, nolice is hereby
given b the Borrowers [ Guarantor | Morgager and the pubbe in general that the
undarsigned has aken possession of the property describad herain balow in axarcise of
powers conferred on himher ender Section 13(4) of the said Act read with Buse 8 of the sasd
Fules on this 5th day of October of the vear 2025.

The Boerowers [ Guaranior / Mortgagar in parficutar and 1he public in genaral is heraby
cautioned nof o deal with the property and any desfings with the propery will be subject o
ihe charge of the Bank of Barpda for an amount of Rs. 34,02, 773- {(Rupees Thirty Four
Lac Two Thousend Seven Hundred Seventy Three Only) Plus interest Plus Legal
Charges and other charges as on 10,02 2025 and further interas! and othar charges &
axpensas theraon bl lul and Bnal papment

The borrower's atlentan 2 invibed 1o provision of sub-sackian (8) of seclion 13 of the Act, n
mespectof ima avalkable, b redeam he secured assels

_.-:" Rank |1h'.'|'1rm:|"|

Description of the Immovable Properties

Property No. 1: All thal piece and parcel of immovable Property baaring
plot no. 8/8 Adm, 48.00 5g. Mis, (On the Spot Adm. 47.91 5q. Mts.) Of
New Block/Survey No. 142116 {Old Block/Survey No. 13372) Of Village of
Fardi sandhpore, Tal, Dist. Valsad, Gujarat- 396001 belengs to Mrs.
Lahani Rekha Ganesh. Bounded as follows: East : Altach Property,
West : Afltach Society Road, North ; Plot Mo, 84, South : Plot Mo, /A,
Property No. 2 : All that piece and parcel of immovable Property bearing
plot no. 9/A Adm, 48.00 5q. Mis. (On the Spol Adm. 48.00 S5q. Mts.) OF
Mew Block/Survey No. 142/17 {Old Block/Survey No. 133/2) Of Village of
Pardi Sandhpore, Tal. Dist, Valsad, Gujarat- 396001 belongs fo Mrs.
Lahani Rekha Ganesh. Bounded as follows; East : Attach Property, West
: Attach Society Road, North : Plot No, 8/8, South : PlotNo, 9B

Diate : 05.90.2025 Sdi- Authorized Officer
Place : Station Road, Valsacd Bank of Baroda

BAJA) FINANCE LIMITED

Hegiasarad Omiee : Baja) Financo Limied, G'o Baja Ao Limdned Comples Mamts Pone Road Roard] Puns 47 100

Branch Add: Bajaj Finance Limited 1st Floor Virgo Shopping Center Opp Punjab Bakery
Near New Bus Stand Santram Mandir Road Nadiad 387001

!E!mﬁw
POSSESSION NOTICE (FOR IMMOVABLE PROPERTY
(As per Appendix IV read with rule 8(1) of the Security Interest Enforcement Rules, 2002)

Whereas, the undersigned being the Authorized Officer of Bajaj Finance Limited (BFL). under the provisions of the Securitisation and
Reconstruction of Financials Assets and Enforcement of Security Interest Act, 2002 and in exercise of powers conferred under Sec.13(12)
read with Rule 3 of the Security Interest (Enforcement) Rules, 2002 issued demand by registered post ("Notice") calling upon the
Borrowers/Co-borrowers mentioned here under to repay the amount mentioned in the notice Uls. 13(2) of the said Act within a period of 60
days from the date of receipt of the said notice.

The Borrowers/Mortgagors/Guarantors named below having failed to repay the said amount, notice is hereby given to the
Borrowers/Mortgagors/Guarantors and public in general that the undersigned has taken possession of the pro?erty described herein
below in exercise of powers conferred on me under Sec. 13(4) of the said Act read with Rule 8 of the Security Interest (Enforcement)
Rules, 2002. The borrowers in particular and public in general are hereby cautioned not to deal with the said Broperty and an%/ dealing
with this property will be subﬁzct to the charge of the Bajaj Finance Limited. for the amount mentioned herein below along with interest
thereon at contracted rate. The borrower's attention is invited to provisions of sub-section (8) of section 13 of the Act, in respect
of time available, to redeem the secured assets.

o Date of Notice Uls.13(2)
No. Loan Account No./Name of the Description of Property| and Ujs.13(2) Notice
Borrower(s) Mortgagor(s) Guarantor(s) Schedule of Property Amount and
Date of Possession
1 |1. Mr. Harshal Tikendra Barot, R/0. 4 1 Anand Park Society Nana Kumbhanath, All the piece and 27.11.2024
goad Nadiad Kheda Nadiad 387001 8 pca:rgd 0 21;;58,\;'\10 O e
ontact: 9904722222 Email id: atmiya.petroleum2018@gmail.com No. uni. 2
Also at, Rlo. Tika No. 5 C S No. 299 Muni. Ward No. 6 Ward No.6 Old | Rs-20.98,818/
Old House No. 850/1,2,3,4, New House No. 841, 841/2, 841/2, 842 850/12 3.4 New (Rupees Twenty
Nava Raopura Nadiad Dist. Kheda 311001 House No. 841 | _-akns Ninety
2. Jasumatiben Nirubhai Barot, D/o Ambalal Lallubhai Barot 841/2, 841/2, 842 | Eight Thousand
R/o. Nava Raopura Mohan Road Nadiad Kheda Nadiad 387001 Nava Raopura Eight Hundred
Contact: 9904722222 Email id: atmiya.petroleum2018@gmail.com Nadiad Dist. Kheda Eighteen Only)
3. Kalpesh Nirubhai Barot, R/o 834 Mohan Road Nava Raopura Nadiad 311001 along with | —> ™ ="
Kheda Nadiad 387002 Contact: 9904722222 Email id: atmiya.petroleum2018@gmail.com | proportionate share
4, Tarunkumar Nirubhai Barot, R/0. Nava Raopura Mohan Road Nadiad Kheda R comg10n5a7rg%s1 05.10.2025
Nadiad 387001 Contact: 9904722222, Email id: atmiya.petroleum2018@gmail.com | o Ir:?a chr>n iaries: | 2t 12:05PM
5. Tikendrakumar Nirubhai Barot, R/0. 4 1 Anand Park Society Nana Kumbhanath, % I):'ast uC S Nlo to 1:30 PM
Road Nadiad Patel Society Area Kheda Nadiad 387001 Contact: 9904722222 301; On West: Road:
Email id: atmiya.petroleum2018@gmail.com On’North: Common’
6. Atmiya Petroleum Thr. Its Partner 1. Harshal Tikendra Barot Wall of lagu C S No.
2. Ruchit Krushnakant Desai, Both R/O. C S No. 01 R.S.No. 2154 Marida 300; On South:
Bhagole Nadiad Nadiad Kheda Gujarat 387001 Common Wall of lagu
Email Id- Atmiya.Petroleum2018@Gmail.Com, Contact No. 990472222 C S No. 298

Date: 08-10-2025, Place: Gujarat For Bajaj Finance Limited, Authorised Officer

Ground Fm-r TH!F\!I‘HJH-E Bhawan. .G Rasd,

APPENDIX-IV [Rule- BH}]
POSSESSION MOTICE (For immaovable property)

Whereas, the undersigned being the authorized officer of the GLS Area Branch, Dist
Ahmedabad under the Securitization and Reconstruction of Financial Assets and
Erforcement of Security Interest Act 2002 and in exercise of powers conferred under
Sechon 13012) resd with Rule 3 of the Security interest {Enforcement) Rules, 2002
issted a gemand notice dated 11.03.2025 calling wpan the Bormowern Morgagor
M's Vishwa Tradelink throwgh its Proprietor Shri Upendra Vasudew Brahmbhatt
and Mr. Upendra Vasudev Brahmbhatt {BorroweriGuarantor and Mortgagor) o
repay the amount menticned in the nabice being Rs.77,13,83- (In Words Rs, Seventy
Seven Lakhs Thirteen Thousand Eight Hundred Nimety Only} wah further Interass
therean as mentioned in the nolice, i dede of payment (Less recovery made aftar issuance
of the said Damand Motice) within 60 day's from Bhe dale of receipt of the sald Nolice.

Tha BrrowerMaortgagor having falled o repay the amount, notice 15 hereby ghen to the
BorrowerMortgagaor and the public in general that the undersigned has taken Physical
Possession of the property descrbed herain below In exercise of powers confarmed on
him under Sl Section (4} of Section 13 of Act read with Rule & of the Security Inbarest
Enforcement Rules, 2002 & in compliance of the Hon'ble 3rd Addi, 3r. Givil Judge and
ACJIM Ahmedabad (rural) order dated 1100372025 under Sec. 14 of the said Act on this
05th day of October, 2025

The Brrowes/Mortgager in particular and the public in general is hereby caulioned not o
dead with the property and any dealings with the propery will be subject fo the chargs of
the Central Bank of India for an amount Rs.77,13,3800 (In Wards Rs. Seventy Seven
Lakhs Thirteen Thousand Eight Hundred Ninety Only}with further Inferest therson as
mentioned in the nofice, §ill dale of payment {Less recovery mads after issuance of the
sdid Demand Molica|

“The Borrower's attention is invited to provision of sub-section (8} of section 13 of
the Sarfassi Act, in respect of time available, fo redeem the secured assefs.”

DESCRIPTION OF THE IMMOVABLE PROPERTY

Equitable Morigage of Property consisfing of Upendra Vasudev Brahmbhatt being Shop
Mo, ULY, admeasuring about 17.65 Sq. Mirs. [As AMC Tax Bl 25.73 2q. Mirs.), in tha
acheme Known as "ARJUN SHOPPING COMPLEX" sfusied on WA land bearing
Survay Mo, 175 {0l Survey Mo, 2700 T. P Scheme Mo, Sof FP. Mo, 42/2 paiki af Moje:
Jodhpur Taluka Sabarmali In the Registration of Distnct Sub District Ahmedabad -
iPaldi) within the Sfate of Guarat Said Propedy & boundad az follows: East: Parking
Ramp, West: Passage, Morth: Shopno, UL'3, South: Shopnao. UL

Equitable Morigage of Progerty consisting of Uipendra Vasudey Brahmbhatt being Shop
Mo, ULS, admeasunng aboul 20,90 Sq. Mirs, e 225 sg.0, in the Schame Known as
"ARJUN SHOPPIMG COMPLEX" situated on NA kand bearing Sureey No, 175 (Oid
Survay Mo, 270 T. P Scheme No. & of FP Mo, 4272 paiki at Maje: Joshpur Taluka
sabarmati in the Registration of Distric S District Ahmedabad - 4(Faldi) within the
State of Gujarat Said Property is bounded as follows: East: Margin space & Manufi Tower
West: shop Mo ULT, North: Shop no, ULY, South: Shop na. UL

Equitable Morigage of Property corsisting of Upendra Vasudey Brahmbhatt being Shop
Mo, ULE, admeasuring about 36.97 5. Mirs. i ¢ 36.97 Sqmirs. .2 398 sq ft, in the
Scheme Known ags "ARJUN SHOPPING COMPLEX" siuated on M.A land beanng
Survey Mo, 175108 Survey Mo, 2700 T, B Scheme Mo, 5 of EP.- Mo, 42/2 paiki a{ Moje:
Jodhpur Taluka Sabarmati in the Registration of District Sub District Ahmedabad -
A{Paldi) within tha State of Gujarat Said Property is bounded as follows: East: Spaca for
margin & Maruti Tower, West: shop Mo ULT, North: Shopno. UL'S, South: Space &
Block of Arjun iower

Date : 05.10.2025 Authorized Officer,

easy

hame financa

EASY HOME FINANCE LIMITED

Req. Office: 302, Ard Floor, Sawoy Chambess, Dattatray Road & V. P.oRosd (EXTH), Santacruz Wast, Mumbai - 400054, Website: weiw.easyhic.com
Emadl; confactieasyhometinance.in | Toll Fresc 1000 22 3379 | Tel: <91 22 3550 2442 Tel: +41 22 1521 0487 | CIN: UT4909MHIMTPLCIFTET

APPENDIX- IV-A [See provise to rule B (&)] Public Notice For E-Auction Cum Sale (Appendix = IV A) [Rule B[&))

St ol |mednialilo property nctgaded to Essy Homa Finance Limited baving 855 Regetensd ofice at 0fFes Mo, 302 3nd Floor, Savey Crambarg, Linking Roail,
Samtscruz West, Mumbsi, Mahamshta - 4000549 and Branch Office at 142008, Difice No 508, Sth Floor, Rejhans Complex, Opp LK. Tower Ring Rosd, Surat
95002, Gupernt.. under the Securitisation and Reconstruction of Financizl Azsete and Enforcement of Secority interest fAct, 2002 [hereinafter “ict").
Whereas the fuhorized Officer A0") of E&sy Home Finance Limitel had taken the possession of the fellowing propertyies pursceset to the nobics ssued LS
T 2hal the Aok in tha follawing loan sccount & prosmect nos. with aright sl thessmeon “AS 15 WHERE 15 BASIS § AS B5 WHAT IS BASIS™ e realizateonof
Re. 5,715,133 /- dues, The Sale will badone by tha undarsigned through e-suction platform provided et the website: httpe: ) www berdeauctions com;

LiHhrrmrh}llr‘ Dessand Notice | Descrigtion of the immovable | Date of Physical | Reserve Price | Dae of inspaciien of property ||
Co-Borrawer(s) Date and Amaunt Sacured fAssat Possession | s 500000~ | 27-October-2025
Supnrtor{s] July 10,2025 | Flat Ho. 304, 3nd flocr, Vrundavan | 25th September | Eamest Mongy | 1L00 hrs -14:00 frs
Loan AGEoUNT Noc fi4. 548,448/ |Palsce, Plotno. 4,50, Block Mo, 112, P | Deposit (EMD)
HLOOO01318 5. No. 129,120, Bahind Noorio Mesdia,—————— KO7-Novesnber-2025 il pm
1. Mr. Bandu Baban Bld Increase  [Samrat Green City, Kadodaea, Total Rs. 50,000/- § T =
Guthare Amownt  |Palsena, 354327 Dutstanding R
2. Mrs. Jeya Bandw Rs. 10,000/- as D Date DE-Hovember-2025
Guihane As. 5.75133/- i:00 hrs-13:00 hra

Mode OF Payment :- All payment shall be mads through RTGS/NEFT The accounts details are &= follows: a) Mame of the sccount: - Essy Home Fimance)
Limited ) Rameof the Bank: - Axis Bank, ¢} Account No:-N80200807 06531, d) IFSC Code: - UTIEDRODOTTE

e e e e o SPSEEEE .

TERMS & COMDITIONS OF ONLINE E- AUCTION SALE: - 1.The F'r-:lper y is baing sold on *AS 15 WHERE 15, WHATEVER THERE & WITHOUT | REEUUHSE
BASIS". Assuch sale s without emy kind of waranties &indemmities. 2.Particulars of the property [ assts [viz. exctent & messurements specified inthe
E-Auctiom Ssba Notice has been steted to the bast of information of the Sacured Creditor and Securad Creditor shall not ba answarable for amy error,
mizsiatamant or omission. Actusi extant & dimensiors may differ. 3 E-Auction Sale Nodice sued by the Secured Creditor is an invitation ba the ganeral
pablic; o submit their bids aod the same does not constibuta arl witl not be desmed to constitiske any comimitment or nay ropresartatan o the part al
the Socured Crodiior, Interested bidders s advissd to peruso thi copies ol fiile deads with the Secuned Creditor and 1o contuct own independil
prejuiries (e dilioence about the ttle & present condition of the praperty [ assets and claims [ dues sffecting the property before submission of bid's
4 Auction/aidding shall anly B2 thraugh “ealine electronic mods” through the website https:wawa bankeauctions.com  0F Auction provided by the
seryice provider Mz C1 Indes Private Limitad, whao shall arrange & coordinate the entiee process of aucton through the e-auction platform. 5, The bidders
miay participate in e-aucton for bidding from their place of choice. Intemet connectivity shall Rave to be ersuwred by badder himsetf, Securad Creditor
[fservice provider shall mot e held responsible for theinternet connectivity, netwark problema, system crash own, power failure etc b For details, help,
procedura and cnling bidding on a:awction prospective hiddars may contact the Sarvice Provider M5 C1 India Pyt Lid Plot No- 8, Zrd floor Sactor 44
Gurgacen Haryana 122003 (Contact no. 729198124, 25,24} Support Emall = Supportifbankesuctions com , Mr. Bhavik Mab, EBS64E2%37. Email

Maharashtra@elindsacont, 7. For participating in the g-auction sale the intending bidders should ragisier their nama &t
P it D i hsbiadcn & o0, Wl o advancn ard shall god the weer id and password, Infoiding bidders are aduised (o changs only 1 paiswond
Immedately upon recening it from the Service provides., B For participating n e-auction, intending bidders fiave to deposit 3 refundsble EMD of 10% 0F
RESERVE PRICE (s mentioned above] shall be payabbs by inte rested bidders theowgh MEFT/RTES in favoer of *Easy Home Finance Liméted™ on or befare
(Lagt Date of E-auctiond, 9. Tha interding hidders should sahmit the duly flled in 8id Farm {formet available on h‘1ps e hiankeauctons com | along
with Payment Detads. The seabed cower should b= super scrébed with *Bid for participating in E-Auction Safa- - i the Loan Account Mo, (HLOOOOM31E)
(== mentioned abowe) for property of “Mr. Bandu EabanGulhane & Mrs. Jaya Bandu Guthane”, 10U er expiry of thE last dete of =ubmission of bids with
EMO, Aurthorized Officar shall examing tha bids recanved iy him gnd confirm the details of the qualified biddars {wha have quoted theer bids over and
abioree the reserve price aad paid the specified EMD with tha Secured Creditar] 1o the senvice provider M5 C1 India Pyt Lid to enable them to allow only
thessi bidders to pacticipate m the online imber-s2 biddirg fauction procaadings at (ha date and lime mentoned inE-AuctionSale Nokice. 1. Inter- 58
baddling amondg) the guatified biddors shall start trom tha highest bid guoted by thegqualited bidders. During the process of inter-5e bidding, there will be
irlimited extenstn of “10° mirbes aach, L. the erd time of e- auction shall be automatically extended by 10 Msutes each timesl bid is madewithin 1
minufes from the st extension 12, Bids once made shall not be cancellpd ar withdeawn, &1L bids made from the user (d ghsen to bidder will be deemed 1o
e Beenmade by himalone. 13, Immedsately upon closure of E-Suction procsadings, the highest biddar shall confirm the final amaunt of hid guoted by
hirn BY €-Mhail (Ankita. eari@easyhomefinance.in) both to the Autharized Dfficer, Easy Homes Finance Limited, Regional Office and the Service Provider
for getting declaned as suceessful biddar inthe E-Auction Sale procsedings. 14. The successful biddar shall deposit 25% of the bid amownt {including
EMO) cn the same day of the szla, baing knocked down in his favour and balence T5% of bad amownt within 15 days from the dete of =ala by T0/Pay
ordery MEFT/RTIES/Cha favouring Easy Homa Finanea Limited, 15.0n case of defaudt in pay ment of above stipulated amounts by the succasshd hidder [/
auction purchaser within the stipulated fime, the sala will be cancelled and the amount already paid (including EMD] will be forfested and the propesty
il i gain gt bo sale, 16,81 the requesst ol the successhul bidder, the Arthorise OFficer inhis alesolute dissration sy grant fusthar Cima in woting, hat
depnsting the balance of the bid ameunt, 17.The Successful Bidder shall pay P of Sale price towards TDS (sut of Sale proceeds) and sulemit TDS
certificate to the Authorised of fioes ar thee deposit the entire apssunt of sale pres (e deduction of ¥ Wiards TOS) adustayg the EMD within 18
viorking days of the acceptance of the of far by the aathanzed officer, orwithinsuch other extendad time 33 deamsed fit by the Authorsed Officer, falling
which the eamest depesit will be forfeited. 18, Municipal / Panchayat Taxes, Electricity dues (if any] and any other authorities dues (f any) has to be
pead by tha successful bidder before issuance of the sale cartificata. Bids shall be mada taking into conssdarstion of all the statutonydues pertsining to
the praperty. 19.5zba Cartificata will be issuad by the Authorised Officer in favour of the successtul bidder cnly upon depaositof entine purchase price J bid
amount znd furmeshing the neceszary proof inrespect of payment of all tzoes f charges. 20.Applicable legal chemes for conveyance, stamp duty,
ragistration charges and other incidental charges shall be borne by the auctionpurchasar. 21.The Authorized officer may postpone | cancsl the E-
Auction Sale procedings wihout assigning amy reason whatsoewr, In Gass e E-Auction Sale scheduled is postponed to a later date befars 30 days
from the scheduled dateof saie, it will e dsplayed onthe websiteo! the service provider. 23 Thie decision of the Autho rised 0flice s final, binding and
urdjuestionable, 23.800 bidders wha sunimitted the bads, shall be deered ta hoee resd and understoed the tesms and condstions of the E-Auston Sale
and e bound by them, 24, For further details and quedies, contact Easy Home Fimance Limited: Ms Aakita Tiwael Mo, Neo 35931957, 25, This
publicationis alag 30 | Thirty) days notice to the Borrower | Morfeagor | Guasamtors of the above 3aid loan accoont pursuant fo rule 86) of Secunty
triterest (Enforcement) Rules 2002, abowst holding of auction sate on the above mentioned date [ place.

Place: Gujarat | Date: Octobes 08, 2026 S0/- Autharized Dificers, Easy Homea Finance Limbled,

Special Instructions | Caution: Bidding In the ast minsbes/seconds should be aveided by the bidders in their ewn interest, Neither Easy Hoeme Finance
Limnited nor the Service Provider will ba responaibde for any tapses/fallure (leternet failure, Power failure, ete) an the part of the bidder in such cases.
In erdlar to wand off sech confimgent situation, hidders e requiested to make all Ihtrmna‘rmﬁnrmnlaj altematives such as back-up power
supaly ard whatever else reguined so that they ane able to cireumvent such siteation and are able (e participate in the auetion successiully.

Place : Ahmedabad Cenftral Bank of India

FORMA
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF M/S. VIMLA FUELS & METALS LIMITED

1. | Name of corporate debtor Vimla Fuels & Metals Limited

ROHA HOUSING FINANCE PRIVATE LIMITED

[{ROHA m Corporate Office : Unit No. 1117 & 1118, 11th Floor, World Trade Tower, Sector 16,
Noida, Uttar Pradesh 201301.

2. | Date of incorporation of corporate debtor |12.02.2016

3. | Authority under which corporate debtor | Registrar of Companies, Gujarat
is incorporated/ registered

DEMAND NOTICE
NOTICE TO BORROWER UNDER SECTION 13 (2) OF THE SECURITISATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF
SECURITY INTEREST ACT, 2002.

NOTICE is hereby given that the following borrower/s who have availed loan from Roha Housing Finance Private Limited (RHFPL) have failed to pay
Equated Monthly Installments (EMIs) of their loan to RHFPL and that their loan account has been classified as Non-performing Asset as per the
guidelines issued by National Housing Bank. The borrower(s) have provided security of the immovable property/ies to RHFPL, the details of which
are described herein below. The details of the loan and the amounts outstanding and payable by the borrower/s to RHFPL as on date are also
indicated here below. The borrower(s) as well as the public in general are hereby informed that the undersigned being the Authorized Officer of
RHFPL, the secured creditor has initiated action against the following borrower(s) under the provisions of the Securitization and Reconstruction of
Financial Assets and enforcement of Security Interest Act, 2002 (the SARFAESI Act). If the following borrower(s) fail to repay the outstanding dues
indicated against their names within 60 (Sixty) days of this notice, the undersigned will exercise any one or more of the powers conferred on the
Secured Creditor under sub-section (4) of Section 13 of the SARFAESI Act, including power to take possession of the property/ies and sell the same.
The public in general is advised not to deal with property/ies described here below.

Demand .
SR A Description of secured asset(s)
NO Name of the Borrower(s)/Co-Borrower (s)/Loan A/c No./Branch No:\llc‘:aoll)la:]tte & (immovable property/ies)

4. | Corporate Identity No/ limited Liability
Identification No. of corporate debtor

U19100GJ2016PLC117533

5. | Address of the registered office and principal |Office Nos. 1&2 , Ground floor , Aum Ganatra
office (if any) of corporate debtor Plaza , Plot no.97, Sector 8 ,Gandhidham
Kachchh ,Gujarat. 370140

Additional Address: Survey No. 522, Bhachau-
Bhuj Highway, Village : Shikra, District: Kachchh,
Taluka: Bhachau, Gujarat-370201

6. | Insolvency commencement date in 06.10.2025
respect of corporate debtor
7. | Estimated date of closure of insolvency | 04.04.2026

resolution process

8.| Name and registration number of the
insolvency professional acting as
interim resolution professional

Mr. Anil Kumar Satyanarayan Agarwal
Reg. No.: IBBI/IPA-001/IP-P0095/2017-2018/11578

Registered Address: 301-302, Vraj Bhoomi,
Complex, Nr.Prarthana Flat B/H, Ship, Bldg, Off
C.G. Road, Navrangpura, Ahmadabad, Gujarat,
380009.

E-mail ID:cirp.vimlafuels@gmail.com

9. |Address and email of the interim
resolution professional, as registered
with the Board

Registered Address: 301-302, Vraj Bhoomi,
Complex, Nr. Prarthana Flat B/H, Ship, Bdlg, Off
C.G. Road, Navrangpura, Ahmadabad-380009,
Gujarat. E-mail ID:cirp.vimlafuels@gmail.com
Contact Mobile: 9898909823

10. |Address and e mail to be used for
correspondence with the interim
resolution professional

11 |Last date for submission of claims 20.10.2025

12 | Classes of creditors, if any, under clause |N.A.
(b) of sub- section (6A) of section 21,
ascertained by the interim resolution
professional

13 |Names of Insolvency Professionals N.A.
identified to act as Authorised
Representative of creditors in a class
(Three names for each class )

14 | (a) Relevant Forms and Web link:
(b)Details of authorized representatives |https:/ibbi.gov.in/en/home/downloads
are available at:

Notice is hereby given that the National Company Law Tribunal, Mumbai Bench has ordered the
commencement of a corporate insolvency resolution process of the M/s. Vimla Fuels and Metals
Limited on 6" October 2025.

The creditors of M/s. Vimla Fuels and Metals Limited, are hereby called upon to submit their
claims with proof on or before 20" October 2025 to the interim resolution professional at the
address mentioned againstentry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proofin person, by post or by electronic means.

Afinancial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice
of authorised representative from among the three insolvency professionals listed against entry
No.13 to act as authorised representative of the class [specify class] in Form CA. - Not Applicable
Submission of false or misleading proofs of claim shall attract penalties.

Sd/-

Mr. Anil Kumar Satyanaryan Agarwal

Interim Resolution Professional of

M/s. Vimla Fuels and Metals Limited

IBBI Reg. No. IBBI/IPA-001/IP-P0095/2017-2018/11578
AFA Valid upto : 30/06/2026

Date: 09/10/2025
Place: Ahmedabad, Gujarat

fim
oL BN

[LAN : HLSRTCSCPR000005004800 / Branch : Surat Cluster

1. ARUN SHESHANARAYAN TIWARI, 2. KIRAN TIWARI, 3. VIKRAM TIWARI Il that part and parcel of the

Both ADD 1 : 192,RAMESHWR NAGAR, BAMROLI,PANDESARA, SURAT, GUJARAT-394221, INDIA. 12'098'(2025 {8?‘,’\]%!’, gggjgﬁ[)":lmx%ggﬂl‘:\ﬁé\(

1 JADD 2 : PLOT NO.: 200 ARADHANA AMBEY VALLEY OPP. APPLE POOL VILLA R.S. NO.: 52/2 3
BLOCK NO.: 109. SURAT GUJARAT - 394310 INDIA Rs, PP. APPLE POOL VILLA R.S. NO.: 52/2
“Jso. 781843/- BLOCK NO.: 109. SURAT GUJARAT-394310

r. No. 1 also at - SHOP NO GF 49, MARVELLES CORRIDOR, VIP ROAD, SURAT, GUJARAT-
95007, INDIA

LAN : HLRJKCSCPR000005000949 / Branch : Rajkot Cluster
1. ASHIFABHAI HARUNBHAI KHALIFA, 2. RESHMABEN AASHIFBHAI BHATTI

NDIA.

T=mOoO 8T B

Il that part and parcel of the

Both ADD 1 : DEDA STREET INSIDE MOCHISTREET, KUBERNATH MAIN ROAD, MORBI, 12-09-2025

UJARAT- 363641, INDIA. & roperty bearing Property Address :
DD2 : CITY SR NO 539 GREEN CHOWK NR MODHESHWARI MATAJI TEMPLE MORBI GUIARAT- Rs. |1V SR NO 539 GREEN CHOWK NR
63641 INDIA 222138/ MODHESHWARI MATAJl TEMPLE MORBI
r. No. 1 also at - DIVISIONAL RAILWAY MANAGERS, AT HAPA STATION, JAMNAGAR, GUJARAT- UJARAT- 363641 INDIA.

361120, INDIA

LAN : HLMEHSSASC000005015186 / Branch : Mehsana
1. BHARATSINH VIKRAMSINH CHAVADA, 2. VIJYABA CHAVADA
Both ADD 1: SAT BHAG, AT BILODRA, GANDHINAGAR, GUJARAT- 382011, INDIA 12-09-2025
DD 2 : (HOUSE NO 461 DARBAR VAS NEAR PRIMARY SCHOOL VILLAGE.BILODRA TA. MANSA &
DIST. GANDHINAGAR -382810, GANDHINAGAR GUJARAT- 382810 INDIA Rs. 936407/-
r. No. 1 also at - CHAUDHARY MAFATBHAI LAVJIBHAI, AT CHARADA, GANDHINAGAR,
UJARAT- 382011, INDIA.

Il that part and parcel of the
roperty bearing Property Address :

OUSE NO 461 DARBAR VAS NEAR
RIMARY SCHOOL VILLAGE.BILODRA TA.
ANSA DIST. GANDHINAGAR -382810,
ANDHINAGAR GUJARAT- 382810 INDIA)

=Yoo B | 2 o=s=os B

Al that part and parcel of the
roperty bearing Property Address :
.S. NO. 178 PAIKI 181 PAIKI 182 PAIKI
ND 183 PAIKI PLOT NO. 34 AND 39
HIVALIK HEIGHTS SEVENTH FLOOR FLAT
0. 503 NR. CIRCUIT HOUSE MORBI
UJARAT 363641 INDIA)

LAN : HLMORBSCPR000005007792 / Branch : Morbi
1. HITESHKUMAR N BORASANIYA, 2. HETALBEN HITESHBHAI BORASANIYA 12-09-2025
4 |Both ADD 1: SOMAYA SOCIETY, MANISH VIDHYALAY, MORBI, GUJARAT- 363641, INDIA &
DD2 : R.S. NO. 178 PAIKI 181 PAIKI 182 PAIKI AND 183 PAIKI PLOT NO. 34 AND 39 SHIVALIK Rs.1390693/-
HEIGHTS SEVENTH FLOOR FLAT NO. 503 NR. CIRCUIT HOUSE MORBI GUJARAT- 363641 INDIA.

TEOZ9 =008 B |

LAN : HLVADRSCPR000005010725 / Branch : Vadodara Service
1. JAYESHKUMAR LEMBABHAI PARMAR, 2. NEHALBEN RATHOD
Both ADD 1 : FF-C-11 GOVERDHAN PARK-3-TP-13, CHHANI JAKAT NAKA, VADODARA, GUJARAT-' 12-09-2025
90024, INDIA. &
DD2 : SURVEY NO. 256/2 T.P.S. NO. 13 F.P. NO. 78 VEDA - [| TOWER - G SIXTH FLOOR FLAT Rs. 8 VEDA - Il TOWER - G SIXTH FLOOR FLAT
NO. 608 VADODARA GUJARAT- 391740 INDIA. 3602490/- INO. 608 VADODARA GUJARAT - 391740
r. No. 1 also at - GROUND FLOOR BALYOGIBHAVANA, PLOT NO-1 NEAR AKRUTI DUPLEX NDIA
AMASAVLI ROAD, VADODARA, GUJARAT - 390024, INDIA. |

LAN : HLSRTCSCPR000005006046 / Branch : Surat Cluster
1. RAJKUMAR JAISWAL, 2. POONAM JAISWAL
Both ADD 1: (PLOT NO, 21, ARADHNA DREAM,, BARDOLI ROAD, SURAT, GUJARAT-394105, INDIA) 12-09-2025 All that part and parcel of the
DD 2: (197 MANISHA SOCIETY, OLD KOSAD ROAD, Surat, Gujarat-394107, India) & property bearing Property Address :

Il that part and parcel of the
roperty bearing Property Address :
URVEY NO. 256/2 T.P.S. NO. 13 F.P. NO.

6 DD 3: (Premanant add-GAINSARI, TULSHIPUR, Kanpur, Uttar Pradesh-271210, India) Rs.1093928/- PLOT NO 21 ARADHNA DREAM VIBHAG-3
DD 4: (PLOT NO 21 ARADHNA DREAM VIBHAG-3 JOLVA SURAT GUJARAT-394305 INDIA) : OLVA SURAT GUJARAT- 394305 INDIA.
r. No. 1 also at - (RS NO.9/10, PLOT NO.125, 15T FLOOR, PANDOL INDUSTRIES, Surat, Gujarat-
95004, India)
LAN : LAJUNALPRS000005010728 / Branch : junagadh Il that art a';d Pa“e‘{ d:f the
1. SURENDRA SWARA] THAKUR, 2. NITABEN SURENDRASINH THAKUR 12-09-2025 g°p§gy5f/a1r/';‘/gp_1’°£%’nyo :e?LAT
Both Add 1 : FLAT NO 405 B1 VISHVAS CITY KHALILPUR ROAD JOSHIPURA, VISHVAS CITY, ~“ - NO. :
UNAGADH, GUJARAT- 362001, INDIA. 0. 405 4TH FLOOR WING - (1 (B1)
DD2 : RS. NO. 54/1/2/P-1 PLOT NO. 1 FLAT NO. 405 4TH FLOOR WING - C1 (B1) VISHVAs RS- 903634/- dm\@:[)ﬁlgAJT(ESH(l;PtﬁRAﬁAEJLUN%\GDA%L
ITY JOSHIPARA TAL. & DIST. JUNAGADH STATE - GUJARAT. JUNAGADH GUJARAT- 362001 INDIA. LIARAT. 362001 INDIA.
LAN : HLRJKCSCPR000005006018 / Branch : Rajkot Cluster Il that part and parcel of the
1. DINESH TABJI CHOWHAN, 2. GAUTAM DINESH CHOWHAN 12-09-2025 roperty bearing Property Address :
8 [Both Add 1 : (PLOT NO. 108, , MAHATMA GANDHI CO. OP. HO. SO., RAIKOT, GUIARAT- & PLOT NO. 108 MAHATMA GANDHI CO.

60002, INDIA) Rs.1408089/-/0P. HO. SO RAJKOT GUJARAT- 360002
| DD2 : (PLOT NO. 108 MAHATMA GANDHI CO. OP. HO. SO RAJKOT GUJARAT- 360002 INDIA) INDIA)

Date - 09.10.2025, Place - Gujarat Authorized officer , Roha Housing Finance Private Limited

i 'y
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Equitas Small Finance Bank Ltd (FORMERLY KNOWN AS EQUITAS FINANCE LTD)
Registered Office : No.769, Spencer Plaza, 4th Floor, Phase-Il, Anna Salai, Chennai - 600002.

POSSESSION NOTICE (U/s. Rule 8 (1) - forimmovable property)

Whereas the undersigned being the Authorized Officer of M/s. Equitas Small Finance Bank Limited, under the Securitization and Reconstruction of Financial
Assets and Enforcement of Security Interest [Act, 2002 (54 of 2002)] and in exercise of powers conferred under section 13(12) read with [Rule 3] of the
Security Interest (Enforcement) Rules 2002, issued a Demand Notice calling upon the below mentioned Borrowers to repay the total outstanding amount
mentioned in the notice being within 60 days from the date of receipt of the said notice. Since the below mentioned Borrowers having failed to repay the
below stated amount within the stipulated time, notice is hereby given to the below mentioned borrowers and the public in general that, the undersigned has
taken possession of the property described herein below in exercise of powers conferred on him under Sub-Section (4) of Section 13 of the said Act read with
Rule 8 of the Security Interest Enforcement Rules, 2002. The Borrowers in particular and the public in general are hereby cautioned not to deal with the
schedule mentioned properties and any dealings with the properties will be subject to the charge of M/s. Equitas Small Finance Bank Limited and further
interest and other charges thereon.” The Borrower’s attention is invited to provisions of sub —section (8) of section 13 of the Act, in respect of time available,
to redeem the secured assets.”

equitas

Name of the - Demand ;
SR Description of Secured Asset : Possession
Borrower(s) / Notice Date
NO Guaranto(r(l) (Immovable Property) and Amouant| taken date

ALL THE PIECE AND PARCEL OF THE LAND AND BUILDING BEARING ON
Branch : Padra ""NANI SHERDI GRAM PANCHAYAT"" OF HOUSE NO-142/1, AREA KNOWN
L No. : SEPADRA0459734 ag */pRAJAPATI VAR™ MAUJE-NANI SHERDI, TALUKA-BORSAD, DISTRICT-| 27-06-2025
1 B°"°""nﬁ’Eu'{’|';HKIARMAR ANAND. RESIDENTIAL USE OFN PROPERTY TOTAL AREA ADMEASURING| &
Co-Borrower : Mrs. |LAND IN 51 SQ.FT LENGTH* AND 13 SQ.FT WIDTH (TOTAL 663 SQ.FT).| 241054
KOKILA MELA PARMAR North by : PUBLIC ROADSouth by : PUBLIC ROAD East by : HOUSE OF

JARITBHAI MORANBHAI West by : HOUSE OF SOMABHAI
Date - 09.10.2025, Place - Gujarat

03-10-2025

DCB Bank Limited

Authorized officer , Equitas Small Finance Bank Ltd
Reqgisterad Ofice-Gth Floor, Tawer &, Paninsulz Business Park,
Sienapati Bapat Marg, Lower Parel. Mumbai - 400013

DCB BANK
DEMAND NOTICE

UNDER SECTION 13(2) OF THE SARFAESI ACT, 2002

au the below mentioned boerowens), co-bomowens) have availed loan's facility(ies) from DCE Bark Limiled By morgaging your anmovakle
praperfies (securiies), Congequent i your defailts vour leang were dassfied ag non-perlarming asseds. DCE Bank Limiad For the recovery of the
oubstanding dues, issued demand nodica undar Seclion 13(2) of The Securtizalion fad Reconstrucian O Financal Assel And Enlarcemen] Cf
Sacurty nterast Az, 2002 (the Act], te conienis of which ane being published harawith as per Secton 132 of the Act read with rule 3(1) of the
Security Interest (Enforcement) Rules. 2002 &s and by way of service upan you, Details of the bormowers, co-bofrowers. properties marigaged
aubstanding dues, damand nolice sand under Saclian 1302 and amourd claimed theee under ane fven 35 undar;

Sr. PP ey T EORROWER, CO-BORROWER, MORTGAGORS Demand Demand Motice
No. g & GUARANTORS NAME Motice Date Amount
MA. BHAGVANBHAI HARIJAN AND :
1. DRHLCGROO0A93801 MRS, BHAANUBEN HARLIAN 24-09-2025 | Rs 94756217/

Description 0f The Immovable Property : THE PROPERTY BEARING FLAT MO, G-103 ON 18T FLOOR, ADMEASLURIMNG ABDUT B5
S0.¥YDS. AREA, AT AMND 1M SCHEME EMOWH AS "VEDIKA RESIDENCY® SITUATED ON THE LAND BEARING SURVEY
MOS731 57/3/2 & 57/6 OF TP SCHEME NO.5T OF FINAL PLOT NO.83, IN THE SV OF MOUJE VILLAGE: NARDL, TALUKA:
MAMNINAGAR, ISTRICT: AHMEDABAD IN THE MSTRICT OF AHMEDABAD AND REGISTRATIOM SUB ISTRICT OF AHMEDABAD
5 (NARDL). BOUNDED BY- EAST: FLAT MO, G-102, WEST: FLAT MNO. G-104; NORTH: FLAT NO.G-106, S0UTH: FLAT NO. F-104. (The
Socurad Azsats)

5 ORBLSURONA 19423/ ME. HEMANT BALKRUSHAN WARLUDE AND 900205

DRBLSURODS 1 2208 MRS. SWATI H VARUDE Ris.3,43,558.85/-

Description 0f The Immovahle Property : THE PROPERTY BEARING FLAT NO. 304 ON THE 3R0 FLOOR ADMEASURING 380.00
SO.FTLE, 35.30 S0.MTS, ALONG WITH UNDIVIDED SHARE IN THE LAND OF "KAILASH MANSAROVAR COMPLEX PAIKT O PART"

SITUATE AT REVENLIE SURVEY NO, 305,306, 3658 BLOTK NO,408 PARK], TOWN FLANNING SCHEME NO 40, FINAL FLOT MNO. 54/B
MOJE DINDOLI, CITY OF SURAT, {The Secured Assets)

MR. KEMELABBAS RAUSHARALI MINSARIA AND

4. | DRBLVALOO42B36( MAS. RUBINABEN KOMALABBAS MINSARIA

22-09-2025 | Rs.5,B1,333.06/-

Description Of The Immovable Property : THAT THE PROPERTY OF VILLAGE ANAND, TA. & DIST. ANAND, BEARING R.5.
NO.24272, TR SCHEME NO. 9, FINAL PLOT NO. 91/PAIKEE, AREA ADMEASURING 1153.B050. MTRS LAND AND THE BUILDING
CONSTRUCTED THEREUPDN NAMELY AL-HAYAT-HEIGHTS, PAIKEE "B" WING SECOND FLOOR FLAT NO, B/208, BUILT UP AREA
92,93 50. MTRS APPROX, ALONG WITH UNDIVIDED LAND SHARE OF 17, 43 50, MTRE. THE BOUNDARIES OF IT ARE AS UNDER:
OWEAST. SECOND FLODR FLAT NO, B/Z0S, DN'WEST. LAND OF 1493.00 S0. MTRS OF THIS FINAL PLOT, ON NORTH: FINAL FLDT
NO. 53, ON SOUTH: AFTER LIFT, SECOND FLOOR FLAT NO. B/201, UF: THIRD FLOOR FLAT NO. B/306 BELOW : FIRST FLOCR
FLAT NO. B106.

4. | DRHLVAPDOSG7214 | MR, SAJJAN KUMAR AND MRS. REKHA SAJJAN SINGH | 22-05-2025 | Rs. 9,32 98300/

Description Of The Immovable Property : ALL THAT PIECE AND PARCEL OF COMMERCIAL PROPERTY BEING FLAT NO.104,

ADMEASURING ABOUT 805.00 S0LFTS. EQUIVALENT 75.15 S0 MTRS. SUPER BUILT AREA, SITUATED ON THE 15t FLOOR, A -
BUILDENG KNOWHN AS BHARAT COMPLEX CONSTRUCTED OM N_A.LAND BEARING SURVEY NO.321/PAIKEE, ADMEASURMG
10116.00 SO.MTRS PAIKI PLOT NO.1 AFTER PROMULGATION NEW SURVEY NO.1530, AREA IN 320.0080.MTRS., OLD
COMPUTERIZED SR.NO.321/PAIKI 8, PLOT MO.2 AFTER PROMULGATION NEW SURVEY NO.1530, AREA IN Z69.0050.MTRS.,
OLD COMPUTERIZED SR.MO.321/PAIKI 8, PLOT NOD.3 AFTER PROMULGATION MNEW SURVEY ND.1530, AREA IN
485.0050.MTRS., OLD COMPUTERIZED 5R.NO.321/PAIKI 8, PLOT NO.4 AFTER PROMULGATION NEW SURVEY NO.1530, AREA
IN 364.0050.MTRS., OLD COMPUTERIZED 5R.NO.321/PAIKI 8, TOTALLY ADMEASURING ABOUT 1438.00 SO.MTRS SITUATED
ATVILLAGE BALITHA, TA. VAP, THST. VALSAD. (The Securad Assets)

MA. RAMESHEHAI LAXMANEHAI BHEDA AND

MRS. SHARDABEN RAMESHBHAI BHEDA Rs.10,14,974/

5. | DREABHVIKG15519 £2-08-2025

Description Of The Immovable Property : ALL THAT FIECE AND PARCEL OF RESIDEMNCIAL PROPERTY PLOT NO.143 TD 156/
SUKHSAGAR SOCIETY, ADMEASURING ABDUT 90.00 50. MTRS. AND 43.94 50. MTRS CONSTUCTION THEREON BEARING
MNON-AGRICULTURE LAND DF REVENUE SURVEY MO 250 PAIKI OF VILLAGE CHITRA, BHAVNAGAR. (The Secured Assets)

6. | DRAHLSURQO530579 MEA. MUKESH KUMAR AND MES. BINDI DEWVI 22.08-2025 | Rs.5,44.050/

Description Of The Immovable Property : THE PEOPERTY BEARING FLAT NO.402 OMN 4TH FLOOR ADMEASURING 2E.62 S0
KRTAS. BUILT LIP AREA AND 52,04 S0. MTRS. SUPER BLILT UP AREA, ALOMNG WITH 5.92 S0. MTRS. UNDIIDED SHARE [N THE
LAMND AMD 312 S0 MTRS. UNDIVIDED SHARE IN BOAD AND C.OP OF SHIV PLACE SITUATE AT BLOCK MNO.249. 250, 254
AMALGAPATION NEW BLOCE NO.2953 OF ARADHAMNA GREEMN LAND VIBHAG-Z IN PLOT N0.43 TO 58 OF MOJE VILLAGE JOLWWA,
TAL, PALSAMNA, DIST. SUAAT EAST- FLAT NO.A10, WEST- SOCIETY ROAD, NORTH- FLAT NO.4D3, SOUTH- FLAT NO.ADT. (The
Secured Assets)

MA. RAJNKIKANTEHAI SANJAYEHAL SOLANEI,
MR, DILIPEHAI SANJAYBHAI SOLANKI AND
MRS, LILAVATIBEN SANJAYEHAI SOLANKI

1 DRHLVAPOO535035 72092025 | Hs8.71.B57-

Description Of The Immovable Property : ALL THAT PIECE AND PARCEL OF PROPERTY BEING FLAT NO.206, ADMEASURING
ABOUT 725.00 SO.FTS. BQUIVALENT TO67.35 50. MTRS., SUPER BUILT UP AREA, SITUATED ON THE FOURTH FLOOROF THE "I
BUILDING KNOWN AS "HANUMANT RESIDENCY” CONSTRUCTED ON THE N. A LAND BEARING SURVEY NO.143/ PAIKEE 2
ADMEASLIRING ABOUT 1062200 SO. MTRS., PAIKEE PLOT NO. 1 TO 11, NEW SURVEY NO. 905 TO 807 AND 810 TO 917, 1S
SITUATED AT: CHANDOR, TA: VAP, DIST: VALSAD (GUJARAT). { Tha Secured Assats)

MR, PATIL DINKAR YASHWANT,
MRS, LLIWALA TMNKAR PATIL
AND MR. SUNIL DINKAR PATIL

g DAHLEADDDEITI86 22-09-202% | Rs10,07 250/

Description Of The Immovable Property : THE PROPERTY BEARIMNG PLOT MO.3Z (AS PER K.JF BLOCK NO.88/B/32
ADMEASLIRING 66,922 50, MTAS.} ADMEASURING 53.33 B0, YARDS LE, 44.59 S0L MTRS, ALDNG WITH 29,30 5{. MTRS.
UNDMVIDED SHARE IN THE ROAD AND C.0.F OF “SAl DEEP RESIDEMNCY™ SITUATE AT BLOCK NO.88/B (ELOCK NO.38 PAIKE
101,102 ADMEASUIRING HE. 5-21-T2 S0, MTRS. OF MOJE VILLAGE JOUWA, TAL PALSANADMST. SURAT EAST: - INTERMNAL
ROAD OF ADJ. SOCIETY, WEST: - PLOT NGO, 16,17, NORTH: - PLOT NO. 31, E0UTH: - PLOT NO. 33. {The Secured Assets)

MHA. ANKIT MUKESH SHARMA AND

MRS, HIMANI ANKIT SHARMA A bt 0

9. DRHLVAPDDSSE11E 22-09-2025

Description Of The immovable Property : ALL THAT PIECE AND PARCEL OF COMMERCIAL PROPERTY BEING FLAT NO. B-206,
2HD FLOOR, ADMEASURING ABOUT 700.00 SOLFTS. ADMEASURING ABOUT 65.06 300 MTRS, BUILDING KNOWN AS OM
SHANT| CO.0PHEG.SOC.LTD. CONSTRUCTED ON TH HOUSING PLOT MNO.H-26, ADMEASURING ABOUT 1001.25 S0. MTRS.,
COMNSISTNG ON REVENUE SURVEY NO.93/PAIKEE, SITUATED WATHIN THE VILLAGE LIMITS OF GIDC UMBERGAON, TA,
UMBERGADN, ST, VALSAL, (The Secured Assets)

MF. CHANDRAKANT RATILAL SUTAR AND

MRS. MINABA| CHANDRAKANT SUTAR 22-08-2025

10. | DAHLSUROOS6Z563 Rs.12.41 385/

Description Of The Immovable Property : THE PROPERTY BEARING PLOT MO.339 ADMEASURING 33.36 50. YARD LE. 44.62
S0. MTRS. (AFTER K.J.P BLOCK N0.85/33% ADMEASURING 40.23 50. MTRS.), ALONG WITH 21.25 50. MTRS. UNDIVIDED
SHARE IN THE ROAD AND C.0.F OF SAl ANGAN RESIDENCY SITUATED AT REVEMUE SURVEY NO.100, 101, BLOCK NO.&5
ADMEASLRIMNG HECTOR 3-99-56 50. MTRS. OF MOJE: JOLWA, TAL.: PALSANA, DEST.: SURAT (The Secured Assets)

MR, JAYESH NARAYAN SONAR AND

1. | DRHLVARDOS61828 BARS. DIVYABEN JAYESH SOMAR

22002025 | Rs.14.75,407)-

Description Of The Immovable Property - ALL THAT PROPERTY BEARING FLAT NOU1DS, 15T FLOOR ADMEASURING AREA 388
50. FT SUPER BLIILT UF AREA 593 50.FT. LE 5510 500 MTRS BUILT UP AREA ALONG WITH UNDIVIDED SHARE IN THE ROAD
AND C.0.F OF SHIV 541 RESIDENCY OF BLILDING NO. A, SITUATED AT REVENUE SURVEY NO.78 BLOCK NO.101/A DOF MOJE
VANKANEDA TAL PALSANA DIST. SURAT. (The Securad Assets)

MA. MAND KUMAR RAMMILAN PFRASAD AND

12.. | DRRLYVAROOS 10600 MBS, NISHA SHITAL PRASAD

F2-00-2005 Hs10,71,354/-

Description 0f The Immovahle Property : THE PROPERTY BEARING PLOT NOU154 AS PER PASSING ADMEAEURING 40,26 $I]
MTRS, AND AS PER SITE ADMEASURING 40,13 50, MTHS, LE. 48 50, YARD ALOMEG WITH 22 54 5. MTRE. UNDIVIDED SHARE
I ROAD AMD C.0F OF SHREE VILLA RESIDEMCY VIBHAG-03, SITUATEDR AT BLOCK W07, REVENUE SURVEY MO631
ADMEASURING 18086 S0. MTRS. AND AKAR RS.16.87 FAISA OF MOJE: MOTA, TAL: BARDOLI, DIST. SURAT. (The Secured
Aszpls)

MR, AJAYSINH DHIRSANGJ| THAKOR,
MRS, RAMILABEN DHIRSANGJI THAKDR AND
MR. FHIRSANGJ RANCHHOD.M THAKOR

13 DAHLCGRDDS41452 19-08-2025 | Fs. 20,506,661,

Description Of The Immovable Property : ALL THAT RESIDENTIAL PROPERTY BEARING BUNGALOW N 0. 5 {ADMEASURIMNG
ABOUT 123 50 MTRS, GCONSTRUCTION THEIR ON 67 50, MTRS.) IN THE SCHEME KNOWHN AS “"PRIYANKA SWAPN SANKLL
VIBHAG-1D, SITUATED DN PLOT NO, 6, SLIE PLOT NO.6/C, GRAN PANCHYAT MILKAT NO, 2200 52211, REVENUE BLOCK NO. 370,
OLD SURVEY NO. 36411, MOUJE: LIMEODAR, TALUKA: MANSA, DISTRICT G SUB DISTRICT: GANDHINAGAR. (THE SECURED
ASSETS)

DAHLEADOOST1ITY/ MH. JAYSWAL SHIVEUMAR AND

" DELAKADODS74963 M5, JAYSAWAL SHOEHAWATI SHIVEUMAR

19-08-2025 [ Rs.30,31,521/-

Dascription Of Tha Immovable Property : PROPERTY-1 THE PREOPERTY BEARING PLOT NO301 ADMEASURING 12.00 50. YARD
AS PER K.J.P BLOCK NO.Z5/201 ADMEASURING 6022 S0 MTRS, ALONG WITH 46,7350 MTARS. UNDIVIDED SHARE IN THE

LAND OF ROAD &C.0 PIN ARADHANA PALACE SITUATE AT BELOCK NO. 29 ADMEASURING 28042 50. MTRS. DF MOJE: VILLAGE
JOLVA, TAL, PALSANA, DIST. SURAT.

FROPERTY- 2 THE PROPERTY BEARING PLOT NOD.302 ADMEASURING 48.00 50. YARD AS PER K.LP BLOCK MNO.29/302
ADMEASURIMNG 40.15 SO. MTRS. ALONG WITH 31.16 S0. MTRS, UND IVIDED SHARE N THE LAND OF ROAD & C.OF IN
ARADHANA PALACE SITUATE AT BLOCK NO.29 ADMEASURING 26042 S0. MTRS, OF MOJE: VILLAGE JOLVA, TAL, PALSANA,
DIST. SUAAT. {The Secured Assets)

15, | DRHLSURDOSE5450) MR, SWAIN PRADEEP AND MRS. NILENORI SWAIN 19-08-2025 |  As.15,26,964,-

Description 0f The Immavable Property : ALL PIECE AND PARCEL OF THE PROPERTY EEARING C-TYPE OF PLOT NO.30
ADMEASLUIRIMNG 55.91 50, MTRS. ALOMG WITH 27,07 30. MTRS, UNDIVIDED SHARE IN ROAD & C.0.F OF AYOOHYA RESIDENCY
SITUATED AT REVENUE SURVEY ND.77/4 BLOCK MO, 128 OF MOUJE: MOTA, TAL BARDOLI, DIST. SLIRAT (The Secured Assets|

You tha bomowen's and co-bomowers!guarentons are thardfone cabied upen to meke peyment of the abave manfioned demanded amount with
fursher interest as mentoned hereinaboye infull within G0 days of this notica failing which the undersigned shall ke constrained o fake action undar
theact ko enfoncs the shove-menfioned secunties, Your s8ertion is inviled to pravisions of sub-section (8) of saction 13of the act by vitue of which
yial are & likarly o redeem tha secured assat within panod stipulated in the sfaresad provision, Please nole et as per seciion 13013 of the said
@ct, you are resirained frem transfering the abave-refermad secunties by way of sale, lzasear othensise wshout aur corsand,

Drate - B 2025 Authorlzed Officer

Place ; Ahmedabad, Anand, Valsad, Bhavnagar, Gandhinagar, Surat {Gujaral) OCE Bank Limited.

00 @ :vesabaa
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1. | DRHLCGRO0499801 altel eucdlet Rever 24-09-2025 | Rs.9,47,562.17/-
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DRBLSUR0D419423/
DRBLSUR00512208

2l &id cuagmel dins val

z sl 2a1dl RNA a3

22-09-2025 | Rs.4,45,558.85/-
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22-09-2025 | Rs.10,14,974/-
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